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ORD E R (Oral)

Hon’ble Mr. Raj Vir Sharma:

Heard learned counsel for the parties.

2. At the very outset, learned counsel for the respondents submitted that
they have complied with the order of the Tribunal.

3. The learned counsel for the petitioners after perusing the copy of the
order dated 01.012.2017 submitted that amount of arrears have not been
paid till now.

4, After hearing both the parties, we are satisfied that our order has been
substantially complied with and arrears, if any, shall be paid within four

weeks. Accordingly, the CP is closed. Notices are discharged.

(Praveen Mahajan) (Raj Vir Sharma)
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